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This Niséallaneous,AppliCation was filed on 9,12,56 For.

vacating the interim order dated 8.10,96 and 11.11.96 passed in 04

1246 of 96. It appears Fr@m the record thgt the 0A uas admitted Forﬁidfﬁ
adjudication on 531.98, No mrder'regarding the continuance of interim
ardeﬁ was passed on that date. In tﬁat viey of the matter the present

application does not 1&@<Since it has become infructuous it is rejected.
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